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. RAKESH KUMAR Yo auonterswite of NAGENORA PRASAD

service and presently working as BTHAR NI.DNAM. . SABHA,. LATNA ...

X i \
ged...... years, belonging to Bihax. Nidhon Sabha Secxedanat

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

A, Ll as A1 OF =i E ELR
(Assets in joint name indlcating the extent of joint ownership wilt also have to be
given}
5r. ‘Deseription Self | Spouse Dependant-1 | Dependant-2 | Dependant-3 |
Mo, LN I Name(s) Name Nama . Efc, Namie
(i) ! Cash 2p,000° RAJNI Kurids] GagRAv RnNﬂﬂﬂ SRIsHTY Kuha !
1 .' lo,ee e o0 4,008
(i) | Depasits In S@Mle, W S-ga Ale a e
Banks, Financial @éﬁ?f‘k i Ry-l?:\:fé"' G 05 C@;\m&{
Institutions And Qreonnt | f
: | Non-Banking : : 3
_3_'_%?_“'___# i | Financial R::v?“:;% @ fo "
11]2lze j | Comipanies ¢ ?\é&ﬂof”
' | (i) | Bonds, g X g
Debentures and oca Tl NT !l o
Shares In ML ol NE f
companies i j : ‘*
| (Iv) | Other financial ynes 1 le Policy fyL3c Polxey [pegec ol \cy . i
institutions, e Avmosk Pt | Avimyal femIn T Qg ol feend |
NSS, Postal ob P! 4312483 1B R35SU)- g o o ocn).
Savings, LIC 5,507 Wosskhi2ol YA AR F (o) b ptr C02)
| Palicies, etc Y ORE Yy 20 (f0)
Lm” ¢ i a} R‘p- (P"'} (.. C @) K—‘p CP‘OQ ]
(v) | Motor Vehicles [Qcpoty [Qcoo +g ]
fdetails of _ol- R ga-ol- i BT S
t make, etc,) gf?\/a/ Ta t44
fs | i o gg i s :
(vi) [Jewellery (give | Gio\d | Grold Crold Grol d
details of o
weight and 2103"“‘ ‘i’ra%ﬁ 3o fm .‘;{(—5
i Va’UE} g ] [_,'\(er Pl , Nver
sev g (sede
(vli) | Other assets, |
such as values | : e = — _
of claims / — e |
i interests S
Note: Vaiue of Bonds / shares / Debentures as per the latest market value in Stock

Exchange in respect of listed companies and as per books in the case of non listed
comparnies should be given.

* Dependant here means a person substantiaily dependent on the income of the
employee, r , x .
. Raxesh Kyt
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[Mote: F'rcupe'rties in joint ownership indicating the extent of joint ownership will

aiso have to be Indicated]

“‘SL g 'n'mr Eptibﬂ
L. _!._ﬂ-l !

Salf |

Spouse
 Hame(S) |

Dependant-1 | Dependant-2
Hame

Hame

[ Dependant-3 |

Ete. Nama

i)

4

- Agricuttural Land

| - Location{s)

- Survey number(s)
- Extent (Total
measurement)
-Current market value |

(i)

- measuremeant)

Mon-Agricultural Land
- Location(s)

- Survey number(s)

- Extent (Total

-Current market value |

(iiiy

| angd residential)

Buildings (Cemmercial

Locatian{s)

- Survey /door
number(s)

- Extent (Total

| measurement)

- Current market

(iv)

value A
Houses / Apartments,
etc,

- Lacation(s)

- Surwey fdoor
number(s) i
- Extent (Total |
measurement)

- Corrent market
value i I

V)
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Others (such as |
|interest in property) |

—
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institutions and gavernment dues:-

—

1 give herein below the details of my liabilities / overdues to public financial

[Mote @ Please give separate details for each item)

1

Name & address of Bank /

Ampunt cutstanding as

l;lﬁ Ciganmsern

fearuae

[Sr. | Deseription
No. Financlal Institutions(s) f
LRl e Department (3) o
(a) (i} Loans from Banks =

| {ii) Loans from financial
institutions

(iil) Governmeant Dues:
() dues to departments
dealing with government
accommaedation

(b} cues to departments
| dealing with supply of
| water

(c) dues to departments
dealing with supply of
| electricity

sl e

Rap(e;k JCwmay




& (d) dues to departments e t
dealing with telephanes
(&) dues to departments
dealing with government —
' transport (including
aircraft and helicopters) | ke
(f} Other duas, If any e X4

(b} (1) Income Tax including Twceme Tox Poud tovth

surcharge [&lso indicate =
tha assgssgn-ent year upto Suechaige 8- |, ”"'045 g
- which Income Tax Return forvAe Ag3e8wvmavd Year
| flled. Give also Permanent | 2025 &¢ | '
| Account Number (PAN)] _|Pan(no- - AYY PK 449267 <
(1) Wealth Tax [Also
indicate the assessment
year upto which Weaith
_Tax return filed,] '. O LHEE -
! | {lit) Sales Tax [Only in
case of proprietary
T e RRERE | AR I L
(iv) Property Tax

€.  Personal Detall

GPF/CPF/PRAN No.  :- [ T T _ !
Gender ) ™ | (/)
Revs: of Dot Tl TTe i Ti JaT#][4] wommmm
Class/Group <
C 1w
e ST PREIRTE SECRETARY. .
' (Full Name e.g. B.A.S.-Bihar Administrative Service,

B.5.5.- Blhar Secretarlat Service efc. )

Hame District i T NALANDA

I hereby declare that the above details are true to the best of my
knowledge and belief,
Ramedh [Shmon

RAKESH KUMAR

Signature ...

Mame of Employee: QLTSN o PR
Place:....?..‘.q(.i\.o},....-.. Degignatlort:.R@?.Y.#.T.f;...{’?.{.C.ﬁ..E.I’f‘.ﬁX,..
oate: .. 1| (0228, Department:GEHAR NEDHAN SABNA, PATNA
MNote: = Please sign each page of the declaration. Asset- declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format. : ;

Rakesh [(4may



